IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF NOVEMBER 2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE (0)3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC|
N NUMBER EMAIL IDSERVICE OF
PROCESS
1 |[SH. SANJEEV KUMAR AGGARWAL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
2 |SH. RAJESH KUMAR GOEL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL

WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR SISODIA,,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL

WUDGE (COMMERCIAL COURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS ICS 13-11-2024 IM/s ALM enterprisesSIDDHAR (9643543596 |Ayusharmaf29.11.2024
WUDGE, COMMERCIAL COURT-09 [THIRD l(comM) /1 through  prop  mohd[TH (@gmail.co
[FLOOR 244/202. zafar IKHURAN m
[EXTENTI A
ION
[BLOCK
1309 ICS ICS 04-11-2024 [PRAMILA JAIN VsRAM 9988430361 [info@rpsle [23.11.2024
[THIRD (COMM)/12 AHOMMAD [PRAKASH galsolution.
IFLOOR li4/2024 PAHANGIR ISONT leom
[EXTENTI
ION

IBLOCK
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N
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ELECTRONIC
SERVICE OF
PROCESS

1309 ICS [25-10-2024 IM/S BHUSHAN TUBESPYOTI 0818329490 | 05.11.2024
HIRD (COMM)/11 [PVT  LTD Vs M/SBAKSHI dvjyotidwi
IFLOOR 85/2024 KENGAIN redi@gmaill
[EXTENTI [DISTRIBUTION INDIA L.com
ON
BLOCK
09 ICS ICS 29-10-2024 [Kusum Lata Sharma VSKUSUM (9771827735 [sharmaand j05.11.2024
HIRD (COMM)/12 [Saurabh Kumar ILATA harmaasso|
LOOR 07/2024 [SHARMA ciateslgg1
XTENTI (@qmail.co
N m
LOCK
ho |[SH. AJAY PANDEY, DISTRICTICENTRAL [3o7 ICivil ICS 03-01-2024 M/s. Paras RiceAJAY 9810226738 |ajayg557@ [27-11-2024
WUDGE, COMMERCIAL COURT (COMM)/23 IProducts Pvt Ltd Vs M/s.GUPTA ahoo.com
2024 24K Agro Products Pvi
ILtd
1307 (Civil ICS 10-09-2024 [BANK OF INDIA Vs M/sBIJAY 9015893668 fadvbmg201[23-11-2024
(COMM)/99 [XL PRINT SOLUTIONSMOHAN @gmail.co|
/2024 [THROUGH ITSIGOSWAMI]| Im
[PROPERIETOR
1307 (Civil [Execution  [23-09-2024 [TATA CAPITAL[SAVYASA (9910081428 [savyasachi. [21-11-2024
(Comm.)/41 [LIMITED Vs M/s|CHI K| ahia@gma
8/2024 ISOLITAIRE ISAHAI il.com
IAUTOMOTIVE AND|
RS.
1307 (Civil ICS 22-08-2024 ani Prakashan Group [Ritwik 9999320409 [ritwikoff@ [18-11-2024
(COMM)/91 s [Parikh utlook.co
13/2024 ISanage Publishing| Im
[House LLP
07 (Civil ICS 02-06-2023 [PAWAN GARG IAHESH |- - [18-11-2024
(COMM)/89 s IKUMAR
l3/2024 SAURABH RAWLLEYMIGLANI
IAND Anr
11 [SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS(COMM) ICS 05-07-2024 IM/s SAI CREATION VsAbhinav 19711996530 [legalabhinafo4.11.2024
ICOMMERCIAL COURT JROOM (COMM)/73 IM/s AN TEXTILE [Tyagi @yahoo.c
310 I5/2024 m
ICOURT [CS (COMM) cS [23-12-2021 [[CICI BANK LTD. VsfSatish 3 I [12.11.2024
[ROOM (COMM)/55 [BIJENDER KUMAR [Kumar
310 11/2021
ICOURT [OMP (I) (COMM) [OMP (Df21-09-2024 [IDFC FIRST BANK LTD.Joginder (9810315334 [jusjuris@g [12.11.2024
[ROOM (COMM.)/10 s RAJESH SHIV ISukhija Imail.com
310 ko/2024




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

OMP (I) (COMM) [OMP (Ijo1-10-2024 IDCB BANK LTD VSANISH 9811452022 |Anish_bholfi2.11.2024
JROOM (COMM.)/11 [RIZWAN S [BHOLA(P) la17@yahoo
1310 19/2024 L.com
ICOURT [CS (COMM) ICS 06-07-2024 RAM LAL RAMAnil 9811721209 Janilanando [12.11.2024
IJROOM (COMM)/74 ICHANDRA (INDIA)Anand(P), 68 @gmail.
310 2/2024 [LTD. Vs SHEHBAAZ com
ISTREET WEAR

ICOURT [OMP (I) (COMM) [OMP (I)28-09-2024  [DCB BANK LTD VSANISH 9811452022 [Anish_bholfi2.11.2024

[ROOM (COMM.)/11 [BEEKENDRA TOMAR [BHOLA(P) la1y@yahoo

10 l10/2024 L.com
ICOURT [CS (COMM) ICS 05-04-2024 M/s Umesh YarnAbhishek (9560183341 ociate@ [13.11.2024
JROOM (COMM)/43 |Agencies Vs M/slYadav yassociate

10 I5/2024 Meenakshi Creation .in

ICOURT |OMP (I) (COMM) [OMP (Df19-10-2024 [TATA CAPITAL LTD VSANISH 9811452022 |Anish_bholji4.11.2024

[ROOM (COMM.)/11 [RINKU SINGH [BHOLA(P) a17@yahoo

310 81/2024 L.com

ICOURT [CS (COMM) ICS 24-08-2024 'ARUN TEXTILES Vs[Rohit 7838214595 [rohitmishr [14.11.2024
[ROOM (COMM)/91 M/S SHUBHANGIMishra(P), h360@gma

310 7/2024 ISAREE COLLECTION il.com

ICOURT [CS (COMM) ICS 07-04-2022 ISEEMA BHALOTIA VsRahul 3 F [23.11.2024
JROOM (COMM)/10 INIRMAL POLYMERS  [Kumar

310 133/2022

ICOURT [OMP (I) (COMM) |OMP (Df24-10-2024 [TATA CAPITAL LTD VSANISH (9811452022 [Anish_bholf23.11.2024

JROOM (COMM.)/12 IGAJENDER SINGH [BHOLA(P) 17@yahoo

1310 132/2024 .com

ICOURT  [Ex (Comm) [Execution  [13-09-2024 IM/S SQUARE PAPERMayank (8377040771 [mayanksarif21.11.2024
JROOM (Comm.)/40 [THROUGH ITSSarin Ing9 @gmail

1310 l4/2024 [PROPRIETOR AKSHAY| .com

[SAINI Vs NADEEM|
IKHAN @ KHAN JAVED|

[KHAN
ICOURT [CS (COMM) ICS 13-03-2024 IM/s Snv Impex Vs M/sDharmend (9811534488 |dharmende25.11.2024
JROOM (COMM)/35 [Mani Plastic Store ler Azad razad @yah

310 I5/2024 0.com
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ICS (COMM) ICS 19-03-2024 Din Dayal Vs ShaktiMukesh [9899030102 fadvmukesh [27.11.2024
IROOM (COMM)/38 [Trading Co harma harma@ya|
1310 6/2024 hoo.com
ICOURT [CS (COMM) ICS 29-10-2024 JANKUR GAMBHIR VsAjay Yadav[7503895679 fadvocateajaf27.11.2024
JROOM (COMM)/12 ISYSCOM POWER| yyadavy@g
310 12/2024 [SOLUTIONS PRIVATE]| mail.com

[LTD.
ICOURT [CS (COMM) ICS 05-04-2024 IM/s Umesh YarnAbhishek [9560183341 fassociate@ [27.11.2024
IJROOM (COMM)/43 |Agencies Vs M/s|[yadav yassociate
10 I5/2024 [Meenakshi Creation s.in
ICOURT [CS (COMM) ICS 21-10-2024 IDARSHAN LAL ANDPDeepak (0868175370 fadv.deepak [27.11.2024
JROOM (COMM)/11 SONS PVT. LTD. VsKumar [krgupta@g
10 I58/2024 BHAGWATI  SAREES(Gupta(P), mail.com
IAND ANR.

ICOURT [CS (COMM) ICS 28-10-2024 ISANDEEP GUPTA Vs BIGAURAV (9540818282 [g.guptag3 [28.11.2024
[ROOM (COMM)/12 [E  CONTRACTS PVTIGUPTA(P) (@gmail.co
310 04/2024 ILTD
ICOURT [CS (COMM) ICS 04-10-2024 INITA GUPTA  Vs{JJ 9810661545 fadvjjtyagio [28.11.2024
[JROOM (COMM)/11 [KAVITA SINGHAL ANDTYAGI(P), 1@gmail.c
310 01/2024 IANR lom




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI [CS COMM 1179/2024 [24.10.2024 IMMY V/S TUSHAR 9873188641 [BR9840@ [11.11.2024
WUDGE, COMMERCIAL COURT IGMAIL.CO
M
ko1 [CS COMM 738/2024 [06.07.2024 IMAYUR V/S NISCHAYRAHUL (9953660455 [RDSHARM [23.11.2024
IPOLYMER IDEV A985@GM
[SHARMA JAIL.COM
o1 IOMP I COMM [1053/2024 [23.09.2024 [TATA CAPITAL V/SANISH (9811452022 |ANISHBH [20.11.2024
[PAWAN KUMAR [BHOLA LA17@YA]
[HOO.COM
ko1 ICS COMM 1259/2024 [16.11.2024 ARYA PUBLISHINGIANURAG (9810059650 [INFO@AS [20.11.2024
ICOMP V/S MAYANKKUMAR [VASSOCIA
IADLAKHA IAGARWA [TES.COM
IL
ho1 [CS COMM 1254/2024 [16.11.2024 M/S SCHAND & COJANJU 0810195013 |KUMARRA[20.11.2024
[LTD V/S KM. PUJAL [BAJAJ PESHADV
(@YAHOO.
ICOM
ko1 (OMP I COMM 1003/2024 [18.09.2024 [DFC FIRST BANK LTDJOGINDE 9810315334 PUSJURIS [21.11.2024
/S RAVINDRA GAUR [R [@GMAIL.C|
[SUKHIJA jIOM
ko1 [CS COMM 1124/2024 [14.10.2024 ISURAJ BHAN SUNILJAMAREN 9990904350 JADVOCAT [21.11.2024
I[KUMAR & Ors V/S RAMDRA [EAKJHA@
[SINGH GUR BHAJANKUMAR IGMAIL.CO
SINGH UHA M
o1 [OMP I COMM 538/2023 [03.08.2023 IAAKASH [BHASKAR 8700925528 |BHASKAR [22.11.2024
[EDUCATIONAL [KUMAR ([@TRULEG
SERVICE LTD V/SSHUKLA JAL.COM
PITTAWAR  SHARAD)
[KUMAR
ko1 °S COMM 1209/2024 [29.10.2024 ICANARA BANK V/§E’RANAY 9873101002 |PRANAY7A[18.11.2024
IANUJ VATS [SHARMA DVO@GM
JAIL.COM
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)
5 [MS. HEMANI MALHOTRA,'V_VEST [CS COMM ICS COMM05.08.2024 [HIMANSHU DHALWALANKUR 9873193742} [17.09.2024
IDISTRICT JUDGE (COMMERCIAL 674/2024 'S SUNITA MALIK IAGGARW
ICOURT)-02 AL
ICSCOMM MP 113.08.2024 [HDFC BANK LTD VSANISH (9811452022 [ANISH B [19.09.2024
ICOMM [DHRUV PAL [BHOLA [HOLA17@
696/2024 [YAHOO.CO|
M
16 |[SH. DIG VIJAY SINGH, DISTRICTWEST ICS (COMM)| 09/07/24 IANAND MOTORICHANDA (9811192159 [CHANDAN 15/10/24
WUDGE (COMMERCIAL COURT)-03 I577/2024 [PRODUCTS PVT. LTD [N MALIK IMALIK@G
s JAMIL.COM
IANKIT SACHDEVA
ICS (COMM)| 28/08/24 [HDFC BANK Vs NONUMANISH (9650810426 [MSVERMA[09/10/24
195/2024 ISHARMA IVERMA ICHAMBER
IS@GMAIL.
ICOM
ICS (COMM)| 28/08/24 [HDFC BANK VSMANISH (9650810426 [MSVERMA 09/11/24
[196/2024 ISARABJEET SINGH ERMA ICHAMBER
IS@GMAIL.
ICOM
cs (COMM) 28/08/24 [HDFC BANK Vs AMANMANISH [9650810426 [MSVERMA[09/10/24
197/2024 [KAPOOR ERMA ICHAMBER
IS@GMAIL.
ICOM
ICS (COMM)| 1/05/24 [RACHNA BANSAL VSCHAKIT (9818613613 [CHAKITSI [20/09/24
k76/2024 [ROHIT GARG ISINGHAL INGHALLA
OFFICES
[@GAMIL.C|
jIOM
17 |[SH. SANJAY JINDAL, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
(COMMERCIAL COURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

19 |SH. NARESH KUMAR MALHOTRA,|
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

20 [SH. ANURAG SAIN, DISTRICTINEW DELHINIL
WUDGE (COMMERCIAL COURT)-01

25 ICS (COMM.) 755/2024  [18.09.2024 [KISAN IRRIGATIONS[SH. 9871548703 05.11.2024
IAND [KAMAL
[INFRASTRUCTURE [NARESH
[LIMITED Vs SEEMA|
IGUPTA
ICS (COMM.) 1337/2023  02.06.2023 ISANJAY VERMA VsSH. INOT 5.11.2024
[DEVENDRA SINGH [RAJESHW[PROVIDED
AR SINGH
21 |[SH. VIDYA PRAKASH, DISTRICTINEW DELHI o5 ICS (COMM.) 755/2024  [18.09.2024 [KISAN  IRRIGATIONSSH. 9871548703 5.11.2024
WUDGE (COMMERCIAL COURT) IAND [KAMAL
[INFRASTRUCTURE INARESH
[LIMITED Vs SEEMA|
IGUPTA
ICS (COMM.) 1337/2023 02.06.2023 SANJAY VERMA VsSH. INOT 5.11.2024
[DEVENDRA SINGH [RAJESHW[PROVIDED
AR SINGH
o2 [SH. VINEETA GOYAL, DISTRICIINEW DELHI o4 [Petition u/s 9 ofOMP (Di8/11/24 JORTENTAL [ADITYA [9044888880 15616
WUDGE (COMMERCIAL COURT)-03 |Arbitration &COMM/298 [ENTERPRISES PVT [KAPOOR
IConciliation Act 2024 ILTD. VS UNION OF
[[NDIA & ORS
[Suit for recovery  |CS 08/02/24 ISTATE BANK OF INDIAIGOPAL  [7838929829 k5617
(COMM)/12 S SAS INFRATECHICHAND
/2024 [PVT. LTD. & ANR ISHARMA
[Petition u/s 34 offOMP 21/10/24 INIRMAL BAN VI 9971495605 k5622
|Arbitration &|(COMM)/21 ISECURITIES PRIVAT%&QNJAN
IConciliation Act 6/24 [LIMITED VS INDE!
[PRABHA
[Petition u/s 34 offOMP 25/09/24 IM/s KP RanaVs DelhiKARAN (9810690604 k5610
|Arbitration &(COMM)/20 IDevelopment Authority [AGGARW
IConciliation Act /24 IAL




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
uit for recovery IM/S MOVIN EXPRESSJEEVESH (9811617186
[PRIVATE
/24 ILIMITED Vs ExperttagE
commercePvtLtd

23 [MS. SAVITA RAO, DISTRICTSOUTH
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial ICS 04.11.2024 hree Cement Limited OHD 8750905558 [SAZID@AS[04.11.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/50 IM/s Central CementSAZID [HWATHH
WUDGE(COMMERCIAL COURT) [Block-I I5/2024 [ndustries Vs  M/SRAYEEN [LEGAL.CO

ICENTRAL CEMENT] M
[INDUSTRIES
16, NewCommercial ICS 07.11.2024 Manash Lifestyle PrivateNAGESH (9818823289 [[INFO@DE [07.11.2024
ICourt (COMM)/50 [Limited Vs|WAR [YANDKUM
[Block-I 9/2024 [TWINZKART PRIVATEKUMHAR [HAR.COM
[LIMITED
16, NewCommercial ICS 13.08.2024 IASHIANA  HOUSINGM.K.MIGL (9871304455 [GAURAVW/|08.11.2024
ICourt (COMM)/40 [LIMITED Vs ASHOKANI JORLWIDEI
[Block-I 13/2024 [KUMAR (UNKNOWN| INTELLEC.
[PERSONS) ICOM
16, NewCommercial ICS 01.10.2024 [Loreal Sa VsfS.K.BANS [26843455 |UNITEDM [08.11.2024
ICourt (COMM)/46 ISURESHBHAI AL JARK@UNT
[Block-I 7/2024 VASHMATBHAI [TEDANDU
[TEJANI INITED.CO
he
16, NewCommercial [OMP (I)}09.10.2024 [TRUSTLENDER AMIT 99906593331[KMPSPAR [08.11.2024
ICourt (COMM.)/2 ICAPITAL PVT LTD VsKUMAR [TNER@G
IBlock-I 604/2024 ISUBHASH YADAV ISINHA IMAIL.COM
16, New[Commercial ICS 16.11.2024 [Prashant Tomar VSSAKESHI (9810575142 [ADMIN@A[16.11.2024
ICourt (COMM)/52 [Pawan Negi IMEHLEY ITLANTICL
[Block-1 0/2024 AW.IN
16, New/Commercial ICS [16.11.2024 [PRJ FAMILY PRIVATEVARUN 9717988891 |[UNUCONS [16.11.2024
ICourt (COMM)/52 [TRUST Vs RASEELJSHARMA [ULTANTS
|Block-1 1/2024 IGUJRAL ANSAL [@GMAIL.C|
jIOM
3 NewCommercial ICS 16.11.2024 [PRJ FAMILY PRIVATEVARUN 9717988891 |[UNUCONS [16.11.2024
ICourt (COMM)/52 [TRUST Vs RASEELSHARMA [ULTANTS
[Block-I 2/2024 IGUJRAL ANSAL [@GMAIL.C|
jIOM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
ISH. SANDEEP YADAV
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, NewCommercial ICS 15-10-2024 ICurium Pharma (India)RAJESH [9810573041 JINFO@RR }04.11.2024
ICOMMERCIAL COURT. ICourt (COMM)/47 [Private  Limited  VSRAI(P), LEGAL.IN
|Block-11 9/2024 [Nayati Healthcare and|
[Research NCR Private]
[Limited
29, NewlCommercial ICS 21-10-2024 ICANARA BANK VsfSanjeev  [9711142200 [chopra679104.11.2024
ICourt (COMM)/48 ISHARDA DEVIChopra(P), (@gmail.co
[Block-TT /2024 ICHHABRA PROP SR]] m
[HARI FRUITS AND|
EGETABLES
29, NewCommercial MP (Djo4-10-2024 IDFC FIRST BANK LTDSANJEEV (8285002852 [litigation@ [12.11.2024
ICourt (COMM)/25 [Vs NIRNJAN KUMAR [PATHAK( lsreslegal.co
[Block-1T I57/2024 P), m
29, New/Commercial [OMP (D[6-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( cate@gamil
[Block-I1 l2/2024 s SACHIN L BHOIR  [P), | com
29, NewCommercial [OMP (D[16-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( ate@gamil
|Block-11 l3/2024 s UMESHJ]P), L.com
ISAMARJEET YADAV
29, NewCommercial [OMP (Dj16-10-2024 [TOYOTA  FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( cate@gamil|
[Block-11 l4/2024 s JEHABHAIP), L.com
ISHANKARBHAI
[PARMAR
29, NewlCommercial IOMP (Dj16-10-2024 [TOYOTA  FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( ate@gamil|
[Block-11 u5/2024 s VISHAL BALASO[P), L.com
MANE
29, New/Commercial [OMP (D16-10-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[16.11.2024
ICourt (COMM)/26 gill sandhu transport co MAHAJA noo7@gm
[Block-11 l6/2024 IN(P), il.com
29, NewCommercial [OMP (D}22-10-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[16.11.2024
ICourt (COMM)/27 [PRAMOD GUPTA 3998 [MAHAJA noo7@gm
|Block-1T 79/2024 IN(P), ail.com
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29, wiCommercial [OMP (Dj21-10-2024 'OYOTA  FINANCIALY 9958726491 [jangraadvo [18.11.2024
ourt (COMM)/27 [SERVICES INDIA LTDPANGRA( lcate@gamil
Block-1T luo/2024 s SHEETAL RAVIP), L.com

[KATARIYA
29, NewCommercial [OMP (Dj21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo 18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( lcate@gamil|
|Block-11 l41/2024 Vs AMOL NAMDEOQOP), L.com

MALI
29, NewlCommercial MP (Dj21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo 18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( ate@gamil|
[Block-TT l2/2024 Vs DARBAR NAVUBHAP), | com

MANUBHA
29, New/Commercial MP (I}21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( cate@gamil
[Block-1T l43/2024 s SANDEEP KAILASP), L.com

IAGRKAR
29, New/Commercial [OMP (Df21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( cate@gamil
[Block-I1 ls/2024 s RAMAN SITARAMP), | com

[TORASKAR
29, NewCommercial [OMP (D[16-10-2024 IAxis Bank Ltd Vs RAJ [MAYANK (9643646534 [parv.mahaj[18.11.2024
ICourt (COMM)/26 [KAUR MAHAJA lanoo7@gm
|Block-11 l1/2024 IN(P), il.com
29, NewCommercial [OMP (Dj16-10-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024
ICourt (COMM)/26 [RAJINDER KUMAR  [MAHAJA noo7@gm,
[Block-11 136/2024 IN(P), ail.com
29, NewCommercial IOMP (D16-10-2024 IAxis Bank Ltd Vs AMITIMAYANK (9643646534 [parv.mahaj [18.11.2024
ICourt (COMM)/26 [KUMAR DHIMAN IMAHAJA noo7@gm,
[Block-11 139/2024 IN(P), il.com
29, New/Commercial [OMP (D16-10-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024
ICourt (COMM)/26 ISHAL AHAJA noo7@gm
[Block-11 138/2024 IN(P), il.com
29, NewCommercial [OMP (I)}23-10-2024 |Axis Bank Ltd Vs SUNILMAYANK (9643646534 [parv.mahaj 18.11.2024
ICourt (COMM)/27 [KUMAR YADAV 5116  [MAHAJA noo7@gm,
|Block-1T 97/2024 IN(P), ail.com
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REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
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29, wiCommercial [OMP (I)}23-10-2024 IAxis Bank Ltd Vg 9643646534 |parv.mahaj [18.11.2024
ourt (COMM)/28 [PARGAT SINGH 3318 [MAHAJA noo7@gm

Block-1T 00/2024 IN(P), il.com

29, NewCommercial [OMP (Dj16-10-2024 |Axis Bank Ltd Vs AMIT MAYANK (9643646534 [parv.mahaj 18.11.2024

ICourt (COMM)/26 ISINGH IMAHAJA noo7@gm

|Block-11 135/2024 IN(P), ail.com

29, New/Commercial MP (D[16-10-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/26 [PANKAJ KUMAR IMAHAJA noo7@gm

[Block-1T 7/2024 IN(P), ail.com

29, New/Commercial MP (Ij16-10-2024 Axis Bank Ltd VSMAYANK (90643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/26 ISUKHRAJ SINGH MAHAJA An007@gm|

[Block-1T lWo/2024 IN(P), lail.com

29, New/Commercial [OMP (D23-10-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/27 IMANISH BANSAL 5924 MAHAJA inoo7@gm

|Block-11 98/2024 IN(P), il.com

29, NewCommercial [OMP (Df22-10-2024 [ldfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/27 JASHISH KUMAR 3665 [MAHAJA lanoo7@gm

|Block-11 78/2024 IN(P), il.com

29, NewCommercial [OMP (Dj21-10-2024 [IDFC FIRST BANK LTD|SANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s MANOJ KUMAR [PATHAK( lsreslegal.co

[Block-11 135/2024 P), n

29, NewlCommercial IOMP (Dj21-10-2024 [[DFC FIRST BANK LTD|SANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s AJAY KUMAR|PATHAK( lsreslegal.co

[Block-11 137/2024 ICHOUDHARY P), m

29, New/Commercial [OMP (Df21-10-2024 [IDFC FIRST BANK LTDISANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s VINAY DAGAR [PATHAK( sreslegal.co

[Block-11 I31/2024 P),

29, NewCommercial [OMP (Dj21-10-2024 [IDFC FIRST BANK LTDISANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s VINOD KUMARPATHAK( lsreslegal.co

|Block-1T 136/2024 [PANDEY P),
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REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
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29, wiCommercial [OMP (Dj21-10-2024 DFC FIRST BANK LTDSANJEEV (8285002852 [litigation@ [19.11.2024
ourt (COMM)/27 s HARISH KUMAR  [PATHAK( lsreslegal.co
Block-1T 132/2024 P),
29, NewCommercial [OMP (Dj21-10-2024 IDFC FIRST BANK LTDISANJEEV (8285002852 [litigation@ [19.11.2024
ICourt (COMM)/27 s SHALEEN SHARMA [PATHAK( lsreslegal.co
|Block-11 133/2024 P),
29, NewlCommercial MP (Dj21-10-2024 [[DFC FIRST BANK LTD|SANJEEV (8285002852 [litigation@ [19.11.2024
ICourt (COMM)/27 s ROHIT NAGAR IPATHAK( lsreslegal.co
|Block-11 4/2024 P), m
29, New/Commercial MP (I)18-10-2024 [DHARA MOTORY Ki9999855157 |JADVJITEN [21.11.2024
ICourt (COMM)/26 [FINANCE LTD  VSYADAV(P) IDERYADA
[Block-1T 66/2024 ISAKIV ALI V2017@G
IMAIL.COM
29, New/Commercial [OMP (Df21-10-2024 [DHARA MOTORPITENDE 9999855157 |ADVJITEN [21.11.2024
ICourt (COMM)/27 [FINANCE LTD VsR KUMAR) [DERYADA
|Block-11 27/2024 ISHADAB 2017@G
[YADAV(P),| IMAIL.COM
29, NewCommercial [OMP (D[16-10-2024 [DHARA MOTORY Ki9999855157 |JADVJITEN [21.11.2024
ICourt (COMM)/26 [FINANCE LTD  VsYADAV(P) IDERYADA
|Block-11 134/2024 IMANPREET SINGH 2017@G
IMAIL.COM
29, NewCommercial [OMP (Dj12-11-2024 [KOTAK MAHINDRAMAYANK (9873347330 [mayank m [21.11.2024
ICourt (COMM)/29 [PRIME Ltd Vs PALLVIMAHAJA hajanos@
[Block-11 I56/2024 'AISHY IN(P), yahoo.com
29, NewCommercial IOMP (I}o5-11-2024 [YES BANK LTD VSSANJEEV (9717028845 [litigation@ [26.11.2024
ICourt (COMM)/28 INARINDER [PATHAK( lsreslegal.co
[Block-11 85/2024 [KUSHWAHA 32 P), m
29, New/Commercial [OMP (D[o8-11-2024 es bank ltd Vs DILIPANANJAY [70303 78800 ASAPLEGA[26.11.2024
ICourt (COMM)/29 ODI ISINGH(P),| [LANDADV
[Block-1T 18/2024 CATES@
IGMAIL.CO
M
29, NewCommercial [OMP (Dj12-11-2024 I[YES BANK Vs RAJNIANANJAY 70303 78800 [ASAPLEGA}]6.11.2024
ICourt (COMM)/29 (BIDHURI ISINGH(P),| [LANDADV
|Block-1T I57/2024 JOCATES@
IGMAIL.CO
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
wiCommercial [OMP (D}o8-11-2024 JANANJAY [70303 78800 |ASAPLEGA[]26.11.2024
ourt (COMM)/29 [KUMAR ISINGH(P),| [LANDADV
Block-1T 17/2024 CATES@
IGMAIL.CO
M
29, NewCommercial [OMP (Dj12-11-2024 YES BANK LTD VSANANJAY 70303 78800[ASAPLEGA]6.11.2024
ICourt (COMM)/29 [ROHIT ROHIT ISINGH(P), [LANDADV
|Block-11 I58/2024 JOCATES@
IGMAIL.CO
M
29, NewlCommercial MP (Dj21-11-2024 IAXIS BANK LTD VSMAYANK (9873347330 [mayank m [27.11.2024
ICourt (COMM)/30 IMOHD YUSUF MAHAJA hajanos@
|Block-11 u8/2024 IN(P), yahoo.com
29, New/Commercial MP (Iy11-11-2024 [TRUSTLENDERS AMIT 19990659331 [kmpspartn [27.11.2024
ICourt (COMM)/29 ICAPITAL PVT LTD VsKUMAR ler@gmail.c
[Block-1T l50/2024 IAMAR SINGH ISINHA(P), m
29, New/Commercial [OMP (Df22-11-2024 [KOTAK MAHINDRAMAYANK [9873347330 |mayank_m[27.11.2024
ICourt (COMM)/31 [BANK Vs JAI MAHAVIRMAHAJA hhajanos@
|Block-11 29/2024 [TRANSPORTATION IN(P), yahoo.com
29, NewCommercial [OMP (D20-11-2024 IAxis Bank Ltd Vs ABIDMAYANK (9873347330 |mayank_m [28.11.2024
ICourt (COMM)/30 [KHAN 1271 MAHAJA lahajanos@
|Block-11 133/2024 IN(P), ahoo.com
29, NewCommercial [OMP (Dj21-11-2024 IAXIS BANK LTD VSMAYANK (9873347330 [mayank m [28.11.2024
ICourt (COMM)/30 [SUMAN CHANDELA  [MAHAJA hajanos@
[Block-11 I51/2024 IN(P), yahoo.com
29, NewCommercial IOMP (Dj21-11-2024 JAXIS BANK LTD VSMAYANK (9873347330 [mayank_m [28.11.2024
ICourt (COMM)/30 IMEGHA PANDEY IMAHAJA hajanos@
[Block-11 u7/2024 IN(P), ahoo.com
29, New/Commercial [OMP (Df21-11-2024 AXIS BANK LTD VSMAYANK (9873347330 [mayank m [28.11.2024
ICourt (COMM)/30 JOGENDER KUMAR AHAJA ahajanos@
[Block-11 l49/2024 IN(P), ahoo.com
29, NewCommercial [OMP (Dj21-11-2024 JAXIS BANK LTD VSMAYANK (9873347330 [mayank m [28.11.2024
ICourt (COMM)/30 [RAJMEENA MAHAJA hajanos@
|Block-11 I50/2024 IN(P), yahoo.com
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29, wiCommercial [OMP (Djo6-11-2024 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [28.11.2024
ourt (COMM)/29 India Pvt Ltd VSJANGRA( lcate@gamil
Block-1T 05/2024 ISANDEEP KUMAR P), L.com
29, NewCommercial [OMP (Djo6-11-2024 [Cnh Industrial CapitMH 9958726491 [jangraadvo [28.11.2024
ICourt (COMM)/29 [India Pvt Ltd Vs RELUJANGRA( lcate@gamil|
|Block-11 06/2024 RAM P), L.com
29, New/Commercial MP (Do6-11-2024 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [28.11.2024
ICourt (COMM)/29 India Pvt Ltd VSJANGRA( ate@gamil|
[Block-II 02/2024 IANKUSH KRISHANJP), L.com
[KUMAR
20, NewCommercial MP (Dfo8-11-2024 es bank ltd Vs LALITANANJAY [70303 78800 |ASAPLEGA[28.11.2024
ICourt (COMM)/29 [KUMAR ISINGH(P), [LANDADV
[Block-1T 17/2024 JOCATES@
IGMAIL.CO
M
27 [SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICI[SOUTH- m [Commercial Suit _ [CS/COMM)] |24.10.2024 _ JRCPL LOGISTICS VSJGAURAV |N/A IN/A 5.11.2024
WUDGE [EAST 13808/2024 [UTKARSH SETH [PURI
ICS/COMM/ [29.05.2024 IMEGA INC. VS. VM[Dechen [N/A IN/A 5.11.2024
2453/2024 IAUTOCOMP IAngmo
ICS/COMM/ (07.06.2024 [TRONTEK IMUKESH [N/A IN/A [13.11.2024
2495/2024 [ELECTRONICS VSJKUMAR
ICHINA OCEAN ISINGH
130 [SH. AJAY KUMAR JAIN [SOUTH- INIL
[EAST
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[Kalawati Channa Pain

131 [MS. ANU GROVER BALIGA [SOUTH-EAST Commercial suit  |CS 06-11-2024 irloskar ProprietoryATUL 9810040036 JATULHIG ----
(COMM)/38 ILtd Vs M/S VrundavanAIN(P), [HCOURT2
134/2024 [Enterprises 00@YAH
100.COM
ICommercial suit  |CS 06-11-2024 M/S NAVAIR[Saubhagya (9650887118 |officeatlaw
(COMM)/38 [INTERNATIONAL [partners@g|
133/2024 [PVTLTD Vs M/S VIJAY|Chauriha( Imail.com
[NIRMAN COMPANY[P),
[PRIVATE LIMITED
ICommercial suit  [CS l11-11-2024 IM/s Sterling and Wilson[Sanjeev  [0811252685 [sanjeevktyaf----
(COMM)/38 IPrivate Limited Vs MegaKumar lgiadv@gmal
l41/2024 Mall Condominium(Tyagi(P), il.com
|Association
ICommercial suit  |CS 11-11-2024 [State Bank Of India VsRanjay 9811255673 fJadvocatesinf-----
(COMM)/38 IM/S  ARORA TELEEumar lha@rediff
l4/2024 [POINT inha(P), Imail.com
[Execution Petition [EXECUTIO [21-11-2024 M/s Proffer ITManeesh (9911315304 |ASCENTLAf----
N IConsultancy Pvt Ltd VsGumber(P)| WFRIM @G|
(COMM)/30 IM/s Friends Computer IMAIL.COM
9/2024 nd Peripherals and Anr
[Execution Petition [EXECUTIO [21-11-2024 IM/S KCT Trading (P)Naveen (9810833833 [naveensharf----
N ILtd Vs M/S Ashita PrintSharma(P) Imalegal@g
(COMM)/31 [Services and Anr Imail.com
0/2024
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 130 ICS (COMM.) 13814/2024 [25.10.2024 Bhushan Dealmark VsjSh. 8750618722 |sswaniasso [12.11.2024
07, SOUTH EAST DISTRICT, [EAST ISomesh Pratap Singh  [Himanshu ciates@gm
Garg fail.com
IOMP (COMM.) 29/2024 14.02.2024 [Shiv Kumar Sharma VsMs. Dipikalo891114322  |adv.jaindip 13.11.2024

ka@gmail.
com
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IOMP (COMM.) 75/2024 21.10.2024 |Ashiana ManufacturingSh. 9810945207 Pustjurisofcftg.11.2024
[ndia 1td Vs Oyo HotelsMayank (@gmail.co
nd Homes adhawa Im
ICS (COMM.) 13682/2024 [19.09.2024 IM/S Flaktgroup IndialSh. Dixif8556059335 [dixit@duct 14.11.2024
[Pvt. Ltd. Vs M/SMehta slegal.com
ICrescon Projects and|
Services Pvt Ltd.
ICS (COMM.) 13802/2024 [23.10.2024 [Beacon International VsSh.Mukeshi9810847250 Jadvmukesh [27.11.2024
IPhoenix Sewtech Yadav yadav@gm
il.com
ICS (COMM.) 13717/2024 [25.09.2024 [Royal Sundarm GeneralSh. 9958570424 Jadvocatea [22.11.2024
[nsurance Co. Ltd VsAmritPal rit1975@
Pindal Packers Moverssingh lgmail.com
[Pvt Ltd
ICS (COMM.) 2504/2024 [02.07.2024 [Excel Dyechem Pvt Ltd| [18.11.2024
Vs SK dyeing &
[Finishing Mills Pvt Ltd.
ICS (COMM.) 13795/2024 [21.10.2024 State Bank of India VsSh Rajiv B9811343911 [rbsamaiyar |06.12.2024
[Bahadur Lal [Samaiyar ladv@gmail
L.com
ICS (COMM.) 652/2024 [04.09.2024 IM/S Yew Tech Vs M/§§h Rama9811214465 [ramashank [18.11.2024
[ETA Engineering Pvt LtdiShankar r15@yaho
|0.com
IOMP (COMM.) 29/2024 14.02.2024 [Shiv Kumar Sharma VsMs. Dipikao891114322 [adv.jaindip [19.01.2025
[Kalawati Channa Pain ika@gmail.
lcom
IOMP (COMM.) 75/2024 21.10.2024 |Aashiana Manufacturing’S_h 9810945207 Pustjurisofcflg.11.2024
[ndia Ltd Vs OYOMayank (@gmail.co
[Hotelsand Homes adhawa Im
ICS (COMM.) 13628/2024 [23.08.2024 IM/S Qayam Overseas VsiNazma 18851905528 nazmahasa [22.11.2024
[M/s Gunina Engineers [Hasan In8@gmail.
com
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ICS (COMM.) 13845/2024 [12.11.2024 [Prakash & Sons VsKapil Kher (9891072729 fanilkher@g2.11.2024
[Hansaflon Buildcon Pvi Imail.com
[Ltd.
ICS (COMM.) 13787/2024 [18.10.2024 ICanra Bank Vs SatishSanjeev  [9711142200 [chopra6791f12.12.2024
Thakur IChopra (@gmail.co
ICS (Comm) 13866/2024 [20.11.2024 [Shri Ashwani Thapar VsRajendra 9312046733 [yaavrazen [07.12.2024
lastonea Labs Ltd [Yadav (@gmail.co
MP (COMM.) 76/2024 05.11.2024 M/S BhudirajalVivek 9810182555 [lexalliancevjo3.12.2024
[Electricals Vs Union offSingh ivek@gmail|
[India L.com
IMISC DJ 2970/2024 [13.11.2024 [[SSGF India Pvt Ltd. VsAman 8288879130 jamanbajaj [30.11.2024
[Lloyd Insulation [Bajaj (@akrandas
lsociates.in
ICS (Comm) 205/2024 [20.04.2024 [B.K. Traders Vs The NewManoj 9810675719 |JADVOCAT [02.12.2024
[India Assurance [Kumar [ESINDIA@
[YAHOO.CO|
L IN
ICS (Comm) 898/24 27.11.2024 [State Bank of India VsVarun R[9818365119 [office.chan [11.12.2024
[Sanjeev Kumar Chandiok diok@gmai
.com
135 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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NUMBER  EMAIL IDSERVICE OF
PROCESS

136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST [Lo1 [CS COMM 1304/2024 [M/S MUKESH KUMAR] (06-11-2024
WUDGE (COMMERCIAL COURT) LD DHOTI|
IMERCHANT V/S M/S|
INTERNATIONAL
[PRINT
lo1 ICS COMM 1305/2024 |07-10-2024 M/S SAMEERR. S/9873082662 Jadvrspanw j08-11-2024
[BUILTAID PVT. LTD/PANWAR rdel@gma
V/S ASIAN| il.com
ICONSTRUCTION
ICOMPANY & ANR.
101 ICS COMM 1309/2024  [09-10-2024 BTC TRADERS PVT. PASPREET|9899641617 [jaspreet.la [15-11-2024
[LTD. V/S DHARAMRAJISINGH @gmail.c
ICONTRACTS INDIA m

[PVT. LTD. & ORS.

101 ICS COMM 1324/2024  [24-10-2024 M/S CREATIX[PAWAN (8860092869 fassociatesp [15-11-2024
IVENTURES V/S M/SKUMAR j@gmail.c
IALNIK ~ MARKETINGJAIN om
[TECHNOLOGIES PVT,
[LTD.
101 ICS COMM 230/2024 [14-08-2024 [PM PUBLISHER PVT.,GAURAV (9810940055 [info.corpor 15-11-2024
LTD. V/S  ABDULKOCHAR tjurist@g
INAEEM ail.com
101 ICS COMM 169/2024 1-05-2024 M/S SARVOTAAMSOHAIB 9999373017 Jalam.sohai [26-11-2024
IGRANITES & MARBLEALAM b@gmail.col
S PRATEEK] n

[REALTORS PVT. LTD.

138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 73/2024 19.07.2024 IABDUL  LATIF  VSAJAY 9911993320 Jajayks9151 [07.11.2024
IDISTRICT JUDGE (COMMERCIAL)-[EAST [Building 'ASIM SHAH (@gmail.co
o1 IKKD m
IDO ICS(COMM) 117/2024 08.11.2024 [RAMESH YADAV VSJAR LEGALj9582628330 farlegal266 [21.11.2024
IAWSHESH KUMAR (@gmail.co
B9 [SH. BRIJESH KUMAR GARG,SHAHDARA [o1, NewCS ICS 12-09-2024 [PRAVEEN KUMAR VS[SUDHIR (9311041979 [palsudhiro [20.11.2024
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [(COMM)482| JANAND SHARMA IBAGHEL 7@gmail.(]
ICOURT [Building, /24 m

[KKD/Delh
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1301, NewlCS ICS (COMM)31-08-2024 IM/S AYUSHI DENIMR 9958871701 [rashikaved [21.11.2024
ICourt COMMERCIAL) [456/24 ILLP VS. M/S KARAN|VED P8 @gmail.
[Building, GARMENTS lcom
[KKD/Delh
1301, NewlCS ICS (COMM)19-11-2022 ICENTRAL BANK OFSUCHITA [8896932838 agnihotrisu [21.11.2024
ICourt COMMERCIAL) (643/2024 [NDIA VS. MOHD.DIXIT Ichita@gma
[Building, IMEIN ANSARI il.com
[KKD/Delh
1301, New(CS ICS (COMM)21-10-2024 I[YOGESH KUMAR VSSIDHANT (9650677902 fsidhantdhi [26.11.2024
ICourt COMMERCIAL) [540/2024 IAMRESH KUMAR[DHINGRA| gra@advo
[Building, [KISHORI SAHNI catesidhant
IKKD/Delh [dhingra.co
n
1301, NewlCS ICS (COMM)i21-10-2024 IMLESH VS{SIDHANT |9650677902 [sidhantdhi [26.11.2024
ICourt COMMERCIAL) |541/24 IABHISHEK KUMAR  [DHINGRA gra@advo
[Building, atesidhant
IKKD/Delh dhingra.co
i m
1301, NewlCS ICS (COMM)05-11-2024 IPANKAJ  SACHDEVASIDHANT (9650677902 [sidhantdhi [26.11.2024
ICourt COMMERCIAL) |563/24 IVS. ASHOK SINGHAL |[DHINGRA ngra@advo
[Building, atesidhant
IKKD/Delh dhingra.co
1301, NewlCS ICS (COMM)31-07-2023 IMUKESH  JAIN _ VSSUCHITA 8896932838 fagnihotrisu[26.11.2024
ICourt COMMERCIAL) [383/24 IARORA ENTERPRISES |[DIXIT hita@gma
[Building, il.com
[KKD/Delh
01, NewlCS ICS (COMM);31-08-2024 INIKUNJ [RASHIKA |9958871701 [rashikaved [21.11.2024
ICourt COMMERCIAL) U56/24 IMAHESHWARI VSVED b8 @gmail.
[Building, [DIPESH SHARMA om
[KKD/Delh
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ROOM [COMMERCIAL ICS COMM|04-11-2024 Bank of Baroda VsUmesh 9910568669 fadvumeshj j08.11.2024
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL I561/2024 [Rachna Gupta Yoshi oshi@gmai
.com
ROOM  (COMMERCIAL ICS COMMi02-09-2024 [Dharm Singh Vs Krishan/Amit 9280000013 japnagaradvii2.11.2024
INO 208 [CIVIL u60/2024 [Lal Taneja [Prabhat cate@gmal
INagar il.com
ROOM  [COMMERCIAL ICS COMM|02-09-2024 IM/S ECO  GREEN[Sahil Ralli (9717838348 fsahilralliad 16.11.2024
INO 208 [CIVIL 461/2024 [PANELS PVT LTD Vg ocae@gm
M/S SHUDH] ail.com
IAGENCIES
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IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)

WEST

ICOMMERCIAL ICS COMMIi12-03-2024 [Punjab National Bank VslAjay 9891771845 |ajaykumarsfi8.11.2024
INO 208 [CIVIL 166/2024 [Ram Govind Sharma  [Kumar lharmao8@
[Sharma lgmail.com
41 [SH. SANJAY SHARMA-II, DISTRICT] INIL
WUDGE, COMMERCIAL COURT
42 [SH. PAWAN KUMAR MATTO DJ INIL
I(COMM-04)
l43 [MS. PREETI AGARWAL GUPTA,NORTH- INTL.
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

kW7 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

kU8 [MS. SAVITA RAO, DISTRICT] INIL
WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT INTL.
DUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT
DUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 174
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